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(d) by what time do ~  
expect to provide residential accom-
lIlodation to all the employees ",1,0 
bad entered service before the 1st 
April, 1959? 

The MlDIster of Works. RollSiDr aad 
8apply (Shri Eo C. Reddy): (a) Tile 
number of such Central Governmc'lt 
employees of all categories who have 
been provided with residential accum-
modation by Government in turn ard 
out 0: turn in the General Pool is 
28,768 

(b) Out of those Government em-
ployees who are entitled to ~  

Pool accommodation and who had 
applied for the 8llIIle. the number of 
those who have not yet been provided 
with Government accommodation is 
38.085. 

(c) and (d). Government have no 
proposals yet to provide all Gover'l-
ment employees with accommodation. 
The Intention is to provide residentl3l 
accommodation to 80 per cent of the 
Central Government employees apply-
ing for Government accommodation in 
Delhi and New Delhi and entitled to 
accommodation in the General PIO!. 
Government have sanctioned construc-
tion of 27,639 quarters during the First 
and Second Five Year Plan periods. 
Out of these, 17.800 quarters h&"e 
hoen completed 90 far. The rest ere 
under construction. Some propo.als 
have been formulated for the Third 
Five Year Plan and they are unjpr 

~  Pending the flnalisation 
of the Third Five Year Plan and the 
size 0" the construction progratrme 
during that period It I. not possible to 
in'iicatf.' by when Government will be 
In a position to provide residential 
accommodation to the employees who 
had entered service before the l.t 
April, 1959. 

Cenfl'aJ AssIstanee to 'ammu and 
KasIImir 

93Z. Sbaildl Mohammad Akbar: Will 
the Mh,ister of PIBDJIiDr be pleased ~  

~  

(a) what was the total money allott-
ed for the Second Five Year Plan of 
.hImmu and Kashmir; and 

(b) how much of this allotmentlhu 
been utilized year-wise for the year. 
19116-57. 1957-58, 1958-59 and 195·}·I!O 
so far and what wi1l be the antici-
pated expenditure for 1960-81? 

The Depaty MiaiB&er of PWmIq 
(Ihn S. N. MiSIIra): (a) Ra. 83'8S 
erores. 

(b) A Statement is laid on tht! 
Table of the House, 

STATEMENT 

S'a'""",' .lrowi", 'M pro" .. , 0' ...,.".",.. 
tmd" 'M S,CDIIIl Pi", y ..... plaft '" ,_ 

tJIUI KtJllrmir 

1956-S7 (Actual.) 
1957-'S8 (Actual.) 
19S8-'S9 (Actual., 
1959-60 - . 
1960-61· . 

(Ra.aoret) 

4'39 
3'64 
3'95 

-Likely expenditun: can DIlly be 0111-
mated sometime later. 

industrial Development of '_a uul 
KashmIr State 

W, Shaikh Mohammad Dbar: Will 
the Mir.ister of Commeree ad lDdas-
try be pleased to state the total 
amount allotted to the State of Janmm 
and Kashmir for its industrial devel-
lopment during the year 1960-61? 

The MIDlster of Industry (Shn 
Maabhal Shah): A sum of Rs. 113'81 
lakhs has been allocated for Indu:i-
trial Development of the Stlte of 
J"mmu and Kashmir during 1880-6). 

HouRIIII' Scbemes la '_a ucI 
Kashmir 

9M. Shaikh Mohammad Dbar: Will 
the Minister of WorD, RousIDr ... 
Sapply be pleased to state: 

(a) the total amount proposed to be 
allotted to Jammu and Kashmir Slate 
for housing schemes during 1960-81; 
and 

(b) how much out. of this allotment 
is for industrial housing schemes and 
low ir."mp housing schemes? 




